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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
( DEPARTMENT OF REVENUE )

NEW DELHI: DATED, THE |of TH MAY, 1987,

NOTIFICATION
IR

No, T+ (FoNo,197/174/86-1T(R1): 1In exercise of the pouers
conferred by clause (iv) of sube-section (23C) of Section 10 of
the Income Tax Act, 1961 (43 of 1961), the Centml Government
hereby notifies M"Tibstan Homes Foundation, Delhi® for the purpose
aof the said clause for the asssssment years) 1985~B6 to 1987-88.

M/”‘-{
{ DALIP SINGH )
OFF ICER ON SPECIAL DUTY

Te . |
The Manager,
Govarnment of India Praesg,
Ring Road, flayapuri Industrial Area,
(Near Rajouri Garden), Nsw Dslhi,

Copy togm=

1. The Leneral Sescretary, Tibetan Homas Foundation, Bursau of
his Hobiness, The Dalai Lame, New Delhi= 110024,

2, The Commissioner of Incame Tax, Delhi~VI, New Delhi uith rsf.
te his letter mo.c:T;uI/TE(200§/7a/1443§datad, 30-12~1986,

3. BRll Commissioners of Incoma~tax, |

4, Directors of Inapectinn(lT)/(R&S)/(P&Pﬁb/(lnu.),Neu Delhi.

5, Director of 0&M Services(Income-tax), 1st floor, Aiuan-ge
Ghalib, Mata Sundri Lane, New Delhi(5 dopies). .

6, All officers & Sections of I.7T.Wing of £.B.0.T., Now Delhi.

7. Comptroller & Auditor General of India,| New Deihi(20 copies).

8, Bulletin Section of Dte.of Ins.(RS&PR) Nouw Delhi(5 copiss).

9, Director of Training, IRS, National Academy of Diredt Taxes,
Staff College, Nagpur(5 copies), , _ o

10. Shri P.K. Katha, Joint Secretary, Ministry of Law, Justice &
LCompany RF?airszDepﬁt‘-aF Legalgﬂfﬁairsa,_ﬂsu Qalhi.

11, Dirsctoradé of Inspection, Printing & Publication, 2nd flaoor,:
Hans Bhawan, B.S.Zafar Marg, New Delhi(S copies). o

12. 0.5.B.(Legal), 4th floor, Super Bazar Building, New Delhi.
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